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INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF DB BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

HYBRID HEARING FROM ITAT LUCKNOW

IN VIRTUAL HEARING

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 26/VNS/2024

2017-18

[D] NASIR JAMAL

CO 1/VNS/2024

2017-18

[A] NASIR JAMAL

ITA 21/VNS/2024

2015-2016

[A] HAMID ALI

ITA 40/VNS/2024

2015-2016

[A] HAMID ALI

ITA 41/VNS/2024

2017-2018

[A] HAMID ALI

ITA 42/VNS/2024

2017-2018

[A] HAMID ALI

ITA 28/VNS/2024

2015-2016

[A] SHRINARAYAN YADAV (HUF)

ITA 31/VNS/2024

2014-2015

[A] SHPL ENTERPRISES PRIVATE LIMITED

ITA 32/VNS/2024

2018-2019

[A] RENUKESHWAR INVESTMENTS & FINANCE LTD.

ITA 48/VNS/2024

2011-12

[D] MANOJ KUMAR GUPTA

11

ITA 67/VNS/2024

2014-15

[A] RAJESH GUPTA

12

ITA 72/VNS/2024

2017-2018

[A] MANOJ KUMAR SINGH

13

ITA 73/VNS/2024

N.A.

[A] SARAYUPARIN BRAHMAN PARISAD

14

ITA 77/VNS/2024

2017-18

[A] MOHD KAMIL

15

ITA 79/VN5/2024

2015-2016

[A] SARVRAY ALAM

16

ITA 80/VNS/2024

2015-2016

[A] SARVRAY ALAM

17

ITA 81/VNS/2024

2018-2019

[A] M/S RAI CONSTRUCTION

18

ITA 90/VNS/2024

2017-2018

[A] ARUN SAHU

19

ITA 175/VNS/2019

2012-2013

[A] DEEPAK PANDEY

20

ITA 16/VNS/2022

2016-2017

[A] SHIV HARI PRASAD
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